
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI 
DEPARTMENT OF TRADE & TAXES - 

VYAPAR BHAW 
(POLICY BRANCH) 
AN, LP. ESTATE, NEW DELHI-110002 

No.F.3(417)/GST/Policy/2021/ 42.s7 

To, 

The Branch In-charge (EDP Cell), 
Department of Trade & Taxes, 
Govt. of NCT of Delhi, Vyapar Bhawan, New Delhi. 

Subject: Uploading of Circulars-GST of State Tax on department’s website —reg. 

Sir/Madam, 

Dated: )7- /01 /2022 

Please find enclosed herewith the Circulars-GST of State Tax with the request to 
upload the same on the department’s website as soon as possible. The Details of the Circular 
are as follows- 
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Sr.No. CGST DGST DGST Remarks 
Circular No. | Circular Circular No. | Circular 

Date Date 

2017 

iL. 08/08/2017 04.10.2017 - 10.10.2019 

Ds 10/10/2017 18.10.2017 19/2017-18 22.11.2017 

3. 14/14/2017 06.11.2017 01/2018 11.01.2018 

4. 17/17/2017 15.11.2017 02/2018 11.01.2018 

5. 22/22/2017 21.12.2017 03/2018 11.01.2018 

6. 23/23/2017 21.12.2017 04/2018 11.01.2018 

7. 24/24/2017 21.12.2017 05/2018 11.01.2018 

8. 25/25/2017 21.12.2017 06/2018 11.01.2018 

9. 26/26/2017 29.12.2017 07/2018 17.01.2018 

2018 

10. 29/03/2018 25.01.2018 08/2018 30.01.2018 
11. 30/04/2018 25.01.2018 09/2018 30.01.2018 
12. 37/11/2018 15.03.2018 10/2018 28.03.2018 
13. 41/15/2018 13.04.2018 12/2018 25.04.2018 

14. 42/16/2018 13.04.2018 13/2018 25.04.2018 | 

15. 52/26/2018 09.08.2018 14/2018 31.08.2018 
16. 53/27/2018 09.08.2018 15/2018 31.08.2018 
17. 54/28/2018 09.08.2018 16/2018 31.08.2018 | 
 



  

  
  

  
  

  

  

  

  

  
  

  
  

  
  

  

  
  

  
  

  
  

  

    

  

  

  

  

  

  

  

  

  

  

  

  

  

  

18. 65/39/2018 14.09.2018 : 
: (Approved to 

Circulate 
CGST 

19. 71/45/2018 26.10.2018 17/2018 02.11.2018 ceeutars) 20. 72/46/2018 26.10.2018 18/2018 02.11.2018 
21. 77/51/2018 31.12.2018 01/2019 11.03.2019 
22. 78/52/2018 31.12.2018 - | 02/2019 11.03.2019 
23. 79/53/2018 31.12.2018 03/2019 04.11.2019 

2019 
24. 89/08/2019 18.02.2019 04/2019 13.03.2019 

25. 90/09/2019 18.02.2019 05/2019 13.03.2019 
26. 91/10/2019 18.02.2019 06/2019 13.03.2019 
27. 94/13/2019 28.03.2019 07/2019 16.05.2019 

28. 95/14/2019 28.03.2019 08/2019 16.05.2019 
29. 96/15/2019 28.03.2019 09/2019 11.05.2019 
30. 102/21/2019 | 28.06.2019 11/2019 27.11.2019 
31. 103/22/2019 | 28.06.2019 05/2019* 08.11.2019 
32. 104/23/2019 | 28.06.2019 11/2020 29.07.2020 
33. 105/24/2019 | 28.06.2019 06/2019* 19.11.2019 
34. 107/26/2019 | 18.07.2019 10/2020 27.07.2020 
35. 108/27/2019 | 18.07.2019 04/2019-20 | 04.11.2019 
36. 110/29/2019 | 03.10.2019 12/2020 11.08.2020 

37. 115/34/2019 | 11.10.2019 07/2019* 20.11.2019 
38. 116/35/2019 | 11.10.2019 08/2019* 20.11.2019 
39. 117/36/2019 | 11.10.2019 09/2019* 20.11.2019 
40. 119/38/2019 | 11.10.2019 13/2020 19.08.2020 
41. 120/39/2019 | 11.10.2019 10/2019 27.11.2019 
42. 129/48/2019 | 24.12.2019 09/2020 27.07.2020               

CGST Circular No. for reference in the nam 
traced on the website. 

Encl.- As above. 

Further, it is also requested to you to mention the DGST Circular No. as well as the 
e/subject column so that the same can be easily 

Yours Faithfully 

Baw 
(Manju Kohli) 
GSTO (Policy)


